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Alleged corruption in Dr. Bhagwan Das
Memorial Trust New Delhi.

5189. SHRI AMBESH : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to refer to the reply
given to Unstarred Question Ne. 7125 on
the 21st April, 1969 and state :

(a) whether it was stated therein that
no grants will be given to Dr. Bhagwan Das
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Memorial Trust, New Delhi till the charges
levelled against the Trust were proved
false ;

(b) whether he had written a letter on
the 10th July, {969 recommending to the
Delhi Administration to give grants to the
said Trust ; and

(c) if so, whether a copy of the said
letter will be laid on the Table ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) Ycs, Sir.

(b) and (¢). The Government of India
addressed a letter No. F. 17th-5/69-Grants,
dated the 10th July, 1969 wherein Delhi
Administration werc inter alia requesicd to
take a quick decision on the complaints
forwarded to them against Dr. Bhagwan
Das Memorial Trust so that in case they
find that the complaints not of a serious
nature they may release thc grant to meet
the recurring cxpenditure subject to any
condition they may like to impose. Rele-
vant extracts from the letter referred to are
given in the Statement attached.

Statement

Extracts from Ministry of Health and
Family Planning letter No. F.17-5/69-Grants
dated the 10th July, 1969 addressed to the
Secretary, Medical and Public Health De-
partment, Delhi Administration, Delhi.

* L] . *

As the objections relate mainly to grants
given by the Delhi Administration and the
Delhi Municipal Corporation to mect rccur-
ring expenditure, 1 am to request that the
Accountant General, Central Revenues may
be asked to conduct immcdiately a spccial
audit of the accounts up to the ycar ending
1968-69 of thc All India Blind Relief
Society and Dr. Bhagwan Das Memorial
Trust, Lajpat Nagar, New Delhi, and give
their findings in thc matter. They may also
be requested to suggest remedial measures,
which they coasider necessary.

1 am further to rcquest that in the inte-
rest of smooth running of the institution
and to enable it to continue to seive the
general pnblic, the Delhi Administration
may kindly’expendite thcir decision on the
complaint set to them vide this Ministry’s
letters No. F. 17-12/67-G & C dated the
14.3.67, 21.8.68 and 25.1.69 and intimate the
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same to this Ministiy. It is also requested
that the Delhi Administration may take a
quick decision so that in casc they find that
the complaints are not of a serious nature,
they may release grants to meet the recurr-
ing expenditure subject to any condition
they may like to impose.

1 am, therefore to request that early
action on the lines indicated above may
kindly be taken under intimation to this
Ministry.

The receipt of this letter may kindly be
acknowledged.

Convening of Confcrence of Afro-Asian
Nations in Delhi Rc. Refugees from
Bangla Desh

5190. SHRI S. M. BANERJEE : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether India intends to call a
Conference of the Afro-Asian Natirns in
Delhi to discuss the serious situation arising
out of influx of refugees in India from
Bangla Desh ;

(b) if so, whether invitations will be
extended to big Powers also ; and

(c) if not, the reasons for the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) No,
Sir.

(b) Does not arisc.

(¢) Government do not consider it
necessary or useful to hold such a Conference
at this juncture.
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